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- CENTRAL ADMINISTRATIVE TRIBUNAL, PRINCIPAL BENCH
0/ No.l54%/2001
Ne&w Delhi, this 24th day of Dot Ler, 2002
Hon"ble Shri Justice V.3, Aggarwal, Chairman
Hon"ble Shri MR, Singh, Mambesr (8]
1. HMohd. Aslam
Z. Ms. Poonam Sinha
3. A.K. Debnath
A1l working as Data Entry Operator Gr.B
in LBS MHatinal Acacamy of admn.
Muaao#rie <. Applicants
(brr. D.C. VYohra, Advoca @)
VETELS
Union of India, thirough
1. Secretary
Deptt. of Parsonnel & Training
Horth Block, New Delbhi
~ 2. Director
| As LI3Z MNational academy of admn.
‘ Chareleville, Mussoorie
A0 Secretary
\ Department of Expenditure
| Ministry of Finance
| Morth Block, New Delhi .- Raspondents
(Shri Neeraj Goyal, proxy for Shri adish C.
; Pagarwal , Advocate)
|
|
|
; ORDER (oral)
Shir-i M.P. Singh, Member (8)
|
By the present 04, applicants thiree in number and
woirking as  Data Lntry Operators Gr.B (DED Gr.B) in the
| pay  scale . of £.4500- 7000, seek  Jdirections to  the
0 respondents  to grant them the scale of Rs.5000-8000 with

from 1.1.94. aoe rding

Government of

the pay scale of DED Gr.a a8

R . 50008000 and omitted the

therafors they ars whtitlad to

R& . 4000-6000 and DEO Gir.C asn

merged with DEO Gr.C  and

the scale of Rs.140 ~2300,




i

2. Nesdlass to stats that Tespondants hava denisd the
daforesaiy Contantions. They have stated that the
recommendations OF para 55.71 of the report NEvE baan

Government of India and the upgraded

scals  ofF pay applicable for the posts of DED Gr.a, Gr.C
and  Gr.D  have alsc besn notified vide Item NOXXVI  of
RPart B of +the First Schedyle of the CCS(Revisad Fay)
Rues, 1997 vide notification dated 30.%.27. Howevar | ipn

fact that the pre-revissed scales of

Rs 13502200 (which was the pire-revised scale of the
dapplicants)  and Rs.1400-2300 had bean merged by the 5tp
oy Commission in & single ren ] acamen t Beala ]

R&.4500-7000 as 4 Messasure of rationalisation and  since
this socsle had dleo been duly notified in Part a of the
First Scheduls af CCS(Revisad Ray) Rules, 1727, this was

Mot Separately reflected in Fart B thsreof . Hence
question ofF omission of the post of CEO Gr.B in Rart B oF

B

AORE 1ot arise and that DEO Gr.p has  not

baar merged with that of DEQ Gr.¢ anywhere in tha ey

Cammission

e

BT recommendation acceptad Y the

Goveirnmant of India. Thig position has beawai clarifisg Ly

t e Ministry of Finance in its letter Jated 24.11.98.
The applicants have oTotete) informed dccordingly vide lattar
dated 28.12.98  and 4 Sopy of letter dated 24.11.98 thas

applicants an 11.1.9%,

heard the Isarned Counsal for the partiss and
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FErUssd the Feasoirds

Sth CRC  has
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Data &ntry Opearator GroA

Data Entry Opesrator Gr.8/
Consols Operator

Data Entry Operatar Gir.C
Data Entiry Operator Gr.D/
Junior Console Operator/

Data Processing Assistant A&/

(&) Data Entry Operator Gr.A

(b) Data Entiry Cperator Gr.C
() Data Entry Op
Junior Consal
Data Processin
Scisntific as

the post of DEQ Gr.B does not

Fespondsents  have merged the
3]

stated as under:

BatoES:) “ccommmnd&tions
uuve“rneﬁt ana the up(r

ad
o t e }J'Jfbt.-:b oF EQ G
baen notified idé itam
First Schedule to 1
fi
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view, however, o
scales  of pay of ng-ivqo

aibitl

Lesn merged Ly the Sth CRC in a w;ﬂgl

11501500 1320-2040
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Scientific Assistant A 2000-3200 2000-3500
Aftar accepting the above recommendations, respondents

have issued notification on 30.%9.1997. Para XxVv, Fart &

4000~ 1006000

2000~ 1508000

35001753000

Respondents  have not notified the revised cay scale of

The contention ¢ tye applicant® is that since

figure in the notific

Tt
(o)

post of DED Gr.B with DED

6]

d toe the pay scale of

R . 50008000 in terms of the aforesaid notification.

dated 24.1.1993, R-3 has

Navs been accepted by the
ad scales of pay appli“ablﬁ
ades &, C and D have also
WU-XXVT of Part "8° of tnw
CCS (RP) Rules, 1997. In
fact that thL pre-ravisad
2200 and Rs.1400-2300 had
e

placament
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oF: {Rs.4500 125-7000) as & M asy e - of
rationalisation and  that this scals had besn duly
notifisd  in Part a” of ths First Schedule of  CCs
(RFY Rules 1927, this was not separately reflactadd
in Part g’ thareof . It is accordingly  clarified
that  the revissd scale of pav applicable for the
post  of Data Entry Opsrator Grade "B which was in
the Lrée revisad soale of na.quomzzoo in the LBSNHH
1% Re.4500- 125-7000._"

- (e

& Howaver  from the papers avallable before us, it is
not  clear as  to any decision has beasn taken by the

Fespondents with regard to revissd pay scale of DEO Gr.E,

consider  and  take a gecision at appropriate  level and
notify  the revised Pay scals for the post of DED Gr.B in
the gazette notification, as bHas been done in the Cases of
DEOs  Gr.a, C and » 4% expediticusly as possible and  in

&y @vent within four months Firom the date of recsipt of

5 ngh) (V-S-Agua.quj
Chair man




